N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

CRIM NAL APPEAL NO. 712 CF 2010
[arising out of SLP(CRL.) No. 73 of 2010]

MAYABEN MALUBHAI BHARWAD & ANR. ... .. APPELLANTS
VERSUS
STATE OF GUWJARAT ... RESPONDENT
ORDER

Leave granted.
Heard the | earned counsel for the parties.
The order dated 15t January, 2010 is nmade
absol ut e.

The appeal stands accordingly di sposed of.

[DR B.S. CHAUHAN]|

NEW DELH
APRI L 01, 2010.



